Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: Modern India Concast Limited Date of Commencement of Liquidation: 05-01-2021; List of Stakeholders as on Date: 03-01-2022; Name of IP: Mr. Sanjai Kumar Gupta; Process Number: 1;
Last 5 digitof registration number: 11045

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure
stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)
1 ~ Unpaid 57386628.97 57386628.97 NA
insolvency
resolution
process costs
2 Liquidation costs 15960423.00 15960423.00 NA
incurred till date
3 Secured financial 4 4100050713.58 4 4100050713.58 Annexure 3
creditors
4 ~ Unsecured 2 776352625.50 2 772129513.50 4223112.00 Annexure 4
financial creditors
5 Operational 0 0 0 0 Annexure 5
creditors
(Workmen)
6 Operational 0 0 0 0 Annexure 6
creditors
(Employees)
7 Operational 3 1133975215.98 3 1114497230.00 19477985.98 Annexure 7
creditors
(Government
Dues)
8 Operational 9 414989731.77 9 413416001.77 1573730.00 Annexure 8

creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other Annexure 9
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

6498715338.79999 6473440510.82 25274827.98
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